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to tate: 

(a) whether, in their memorand~ 
a group of bio-medical scientists be-
longing to the Scientists Association 
of the National Institute of Cholera 
and Enteric Diseases, had urged to 
take action against all those involved 
in alleged application of a drug manu_ 
factured by the multinational ph'!f-
maceutical concern and an untested 
and un-standardised cholera vaccine 
on 'slum dwellers in east Calcutta in 
gross violation of the International 
regulations some Ye'ars ago; 

(b) if so, details thereof; and 

(c) the decision, if any, taken by 
Government in the regard'? 

THE MINISTER OF STATE IN 
THE MINISTRy OF HEALTH AND .... 
FAMILY WELFARE (SHRI NIHAR 
RANJAN LASKAR): (a) Yes. 

(b) In its Memorandum-dated 5th 
June 1981. tbe Scientists Association 
of National Institute of Cholera and 
Enteric Diseases, Calcutta allege~ as 
undeT:-

(a) deliberate violations of the 
. specific provisions of the Drugs and 
Cosmetics Act of India. 

(b) deliberate violations of the 
biomedical e:tthlcs for human ex-
periments as codified in the 'Hel-
sinki Declaration'. 

(e) vindictive actions agains 
and harassment Of conscientious 
scientists who protested against 
these e~periments to the extent tbat 

(i) the senior most scientist ha 
been dismissed and 




